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Inclusion of Nepali Language in Eighth
Schedule

2675. SHRI K. B. CHETTRI: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether the inclusion of Nepoll
language in the Eighth Schedule of
the Constitution is under "the consi-
deration of the Government;
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(b) if so, the facts thereof;

(c) the names’ of the Advisory
Committee members of the above
language and the criteria of selec-
tion; and

(d) qualifications and works in
Nepali language of each member?

THE MINISTER OF HOME AFFAIRS
(SHRI CHARAN SINGH): (a) At pre-
sent there is no such proposal under
consideration of the Government.

(b) Does not arise.

(¢) No such Advisory Committee has
been set up by the Central Govern-
ment.

(d) Does not arise.

Appointment of Gentral Manager, Cen-
tral Road Research Imstitute in Maruti
Heavy Vehicles

2676. SHRI SATISH AGARWAL:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether a certificate was 1ssu-
ed to the Maruti Heavy Vehicles (P)
Ltd. about the manufacture of road
rollers by the General Manager,
Central Road Research Institute,
Delhi; and

(b) whether the said General
Manager has since been appointed as
General Manager in the Maruti
Heavy Vehicles?

MINISTER OF INDUSTRY (SHRI
BRIJLAL VERMA): (a) Yes. Sir.

(b) Ministry of Industry have no in-
formation in this regard. It would,
however, be observed that issues relat-
ing to manufacture and sale of road
rollers by Maruti Heavy Vehicles (P)
Ltd. are covered in the terms of refer-
ence of Commission of Inquiry appoint.
ed by Ministry of Jome Affairs vide
notification dated 30th May, 1977.
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Seamen’s Employment Office at
Madras

2678. SHRI K. RAMAMURTHY:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government have de-
cided to set up a Seamen’s Employ-
ment Office at Madras Port as in Bom-
bay and Calcutta; and

(b) if so, the facts thereof?

THE PRIME MINISTER
MORARJI DESAI): (a) No, Sir.

(SHRI
(b) Does not arise.

Corruption in the matter of Recruit-
ment in Army

2679. SHRI CHAND RAM: Will the
Minister of DEFENCE be pleased to
state:

(a) whether large scale corruption
is prevalent in the Military in the
matter of recruitment; and

(b) if so, whether Government pro-
pose to end this corruption?





